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. Computer Error iD U.P.S.C. Ex ... 

34S9. SHRI PRAKASH V. PATIL: 
Will the PRIME MINISTER be pleased 
to state: 

<a> wbether all the candidates who 
had appeared from Danapur Centre of 
Patna for tbe Civil Service Examination 
had (ailed as per computer tests; 

(b) whether it is also a fact that when 
the students protested, a manual recheck 
was undertaken and many were found to 
have passed; 

(c) whether instances have come to 
)jght where UPSC has sent mark sheet 
showing a Candidate baving passed the 
test while subsequent computerised mark 
sheet sent showed that the candidate had 
failed; and 

(d) if so, steps taken to ensure that 
the career of bright students are not 
marred due to some error in feeding the 
computer? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PERSONNEL AND 
TRAINING, ADMINISTRATIVE RE-
FORMS AND PUBLIC GRIEVANCES 
AND PENSION (SHRI p. CHIDAM-

, BARAM): (a) No, Sir. An C8ndi-
- 'dates who appeared from four out of total 

of seven' -sub centres of Danapur failed at 
the Civil Services (Prelim~nary) Exami-
nation, 19 8S. 

(b) After the announcement of t be 
results based on representations from a 
few candidates, the Commission recheck. 
ed tbe entire. ~ults. Consequently, 232 
candidates, including 1 90 candidates of 
the four sub-centres of Danapur, Patna 
"ere found to be eligible for the Main 
·Ey.amination and they were accordingly 
admit.ted to the Main ExaminatioD. 

. (c) No iodividual mark sheets are 

. prepared for the candidates in tbe Civil 
Serv;ces .... IPreJiminary) Examination. The 
Question of an~ instance of discrepancy 

in mark sbeet comins to notice does 
not, therefore, arisc • 

(d) New ProBrammea. have been de-
veloped to ensure recheck of macbine 
,scores and detection of any malfunction-
ing or scariD8 machine. Other validation' 
checks have also been evolved to ensure 
correctness of results. These precautions 
would prevent chances of the career of 
any candidate beiog marred due to errors 
in feeding the Computer. 

Suney Conducted Regarding Schedul eel 
Castes Below Poverty Line 

3460. SHRI MOHD. MAHFOOJ 
ALI KHAN: Will the Minister of 
WELFARE be pleased to' state : 

(a) whether Government are aware 
that according to the recent survey of 
certain districts in Bihar conducted by 
L.N. Mishra Institute of Economic Deve-
Jopment and Social Change, more than 
95 per cent of the Scheduled Castes in 
Bihar constitute to be below the poverty 
line and live under abysmal conditions 
besides being treated as 'untouchables'; 
and 

(b) if so, the steps taken by Govern-
meot in this regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRI 
GIRIDHAR GOMANGO) (a) No 
information is available. 

(b) Question does not arise. 

Allocation of Funds for tbe Welfare 
of Blinds 

3~61. Si-IRIMATI P~ABHAWATI 
. GUPTA: WiH the Minister of WEL-

FARE be pleased to state the funds 
allocated in the Seventh Five Year PJan 

. for givin~ more faciJities to the blinds in 
tbe country ? 

. THE DEPUTY MINISTER IN THE 
MIl'TISTRY OF WELFARE (SHRI 
GJRIDHAR GOMANGO): A .sum of 
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Rs. 34 crores has been allocated in tbe 
Seventh Five Year Plan for the welfare 

(1) Development of National Institutes : 

of all handicapped persons lor the fol-
lowing schemes : 

Ra. 12 Crotes 

(2) Scholarships' Supply of, aids & ap-
pliances and assistance to VoiuDtary 
Organisations : Ra. 20 Crores 

(3) . District Rehabilitation Centres : Ra. 1 Crores 

( 4) Establishment of special cells in 
Employment Exchanges: Ra. 1 Crores 

Except tbe provision for National Insti-
tutes, the other allocations are meant for 
the welfare of all handicapped persons 
including the visually hand icapped. 

A provision of Rs. 2 crores under Plan 
and about RI. 4 crores under Non.Plan 
bas been made for the development of 
the National Institute for the Visually 
Handicapped • 

[Translation) 
Saney for Cousumet" Price lades 

3462. SHRI Vl]AY KUMAR YA-
DA V: Will tbe Minister of PLAN. 
NING be pleased to state: 

(a) whether any furvey has been COD-
ducted for Consumer Price Index by 
Central Statistical Organisation and the 
Planning Ministry ; 

(b) if so, the result of this survey ; 

(C) the position in regard to prices 
in differont c:ities accordin& to the sur-
'ley; and 

(d) the reaction of the Government 

thereto' 

THB MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
A.IC. ~ANJA): (a) Yes. A middlo 
claaa family liviD. survey was conducted 
at 59 selected centrc& during 1982-83 
by tho Central Statistical OrpnisatioD 
for revi.iou of mo Duo Year (1960) of 

the existing aeries of Consumer Price la-
dex for Urban Non-manual Employees. 

(b) to (d). The date collected UDder 
tbe Survey are being processed. 

Disc for T.V. Transna_toa 

3463. SHRt DILBBP SINGH BHU-
RIA: Will the PRIME MINISTBR be 
pleased to state : 

(a) the namber of licences issued by 
Government for tbe manufacture of pri-
vate disc for television traDsmissiODS : 

(b) the total number· or discs in-
stallod by thcsc companies and the loca. 
tion thereof. 

fe) wbethol Government have bod 
any standard price for these disca i 

(d) whether it is a fact that these 
discs arc sold by tho comP&Dicl at a 
very higb price i and 

(0) whether Government would tate 
lOme action to control·these hiab pricea , 

THE MINISTBR 'OF SITAE IN THB 
MINISTRY OF SClENCB AND TBCH. 
NOLOGY AND IN THB DEPART-
MENTS OF OCBAN DEVBLOPMENT 
ATOMIC ENERGY. BLBCTRON1CS 
AND SPACB (SHRI SHIVRAJ V. PA-
TIL): (a) No licence has been iaauod 
by 90vCmmcnt for manufacturo of pd., 
vate diac for TV Traaimiaaion. 




